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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAT COMPANY tAW TRIBUNAL ON 20.09.2016

NAME oF THE COMPANY: M/s. Mr, Rajeev Ghambir & ors. V/s. M/s. Daulat Leasing And

Finance h/t. Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learned counsel for the petitioner is present' None for the respondents who

were unrepresented on the last date as well. Learned counsel for the petitioner has filed an

application for the withdrawal of the petition which forms a part of the file. The said application

is allowed and the petition is ordered to be dismissed as withdrawn. File shall be consigned to

records after due comoletion.
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